
BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 238/2024 
(IA NO. 365/2024, IA NO. 289/2024,  
IA NO. 286/2024, IA NO. 285/2024) 

 
IN THE MATTER OF: 
NEWS ITEM TITLED “UP GIVES PERMISSION TO FELL 112000 
TREES FOR ROAD ALONG UPPER GANGA CANAL” APPEARING IN 
HINDUSTAN TIMES DATED 01.02.2024 

 

INDEX 

S. NO. PARTICULARS PAGE NO. 

1.  AFFIDAVIT ON BEHALF OF PRINCIPAL 

SECRETARY, UTTAR PRADESH IN 

COMPLIANCE OF THE ORDER DATED 

06.11.2024 

 

2.  TRUE COPY OF THE REPORT 2 IS ATTACHED 

HEREIN AS ANNEXURE R1 

 

3.  THE COPY OF THE MINUTES OF MEETING OF 

REC, LUCKNOW DATED 24.11.2022 AS 

DOWNLOADED FROM THE PARIVESH 

PORTAL IS ATTACHED HEREIN AS 

ANNEXURE R2. 

 

4.  TRUE COPY OF THE CITATION OF SECTION 2 

OF U.P. TREE ACT 1976 IS ANNEXED HEREIN 

AS ANNEXURE R3.  

 

5.  TRUE COPY OF LETTER NO- 3249/81-2-2022-

172G/2014 TC-1, DATED 11.11.2022 IS 

ANNEXED HEREIN AS ANNEXURE R4. 

 

1438



6.  A COPY OF LETTER NO. 1450/ KANWAR 

MARG DATED 14.11.2024 IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE 

R5. 

 

 

THROUGH 

 

 

BHANWAR PAL SINGH JADON 
STANDING COUNSEL FOR THE STATE OF U.P.  

EMAIL- bhanwar09jadon@gmail.com  
DATE: 
PLACE: 

19.11.2024
NEW DELHI
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